
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

JODHPUR BENCH, JODHPUR 

Applicant(s) 

Advocate for 

Applicant(s) 

Notes of the Registry 

ORDER SHEET 

APPLICATION NO ............... OF 

Respondent(&) 

Advocate for 

Respondent(s) 

Orders of the Tribunal 

o_4 f(o. 308/ ?OOQ_ 
Datw of order_: 18.01.2007 

Mr. Salll Trivedi, counsel for appiicants. 
fvlr. Vir. it f•iathur1 Caveator} counsel for respondents. 

Reply to the Original Application has been filed with a 

copy to the other side. Learned counsel for the applicants 

submits that he does not want. to press this Original 

Appllc:ation. In view of the categoricallv statements of the 

learned counsel for the applicants r(lade at the bar1 this 
I 

Original application stands dismissed ... as having not been 

pressed. Ho'INever, there shall be no order as to cc..'Sts. 

[ R R Bhandari ] 
Administrative fv!ember 
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[ J K Kaushik: ] 
Judicial iy1ember 
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